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(b) and (c). An advance of Rs. 7.36 crores 
for clearing the arrears in respect of interest 
on loans given to the State Government for 
providing capital to the Damodar Valley 
Corporotion has already been agreed to. As 
regards the rest, the State Government have 
been advised to clear the dues in suitable 
instalments in the current year. 

Tariff Commission Report regarding 
Prices of Drugs and Medicines 

*27. SHRI ESWARA REDDY : Will 
the Minister of PETROLEUM AND CHEMI
CALS AND MINES AND METALS be 
pleased to refer to the reply given to Uns
tarred Question No. 3739 on the I Rth August, 
1969 and state : 

<a) whether the TarilT Commission's 
report on drugs and other medicines has 
since been considered by Government; and 

(b) if so, the decision taken thereon '! 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND CHE· 
MICALS AND MINES AND METALS 
<SHRI D. R. CHAVAN) : (a) No, Sir. 
It is still under consideration. 

(b) Does not arise. 

Construction of Hou,cs for Lower Incomc 
Groups from L.I.C. income 

*2~. SHRI RAMAVATAR SHASTRI: 
Will the Minister of FINANCE be pleased 
to state: 

<a) whether Government arc considering 
to invest S per cent of the income from 
Life Insurance Corporation premia to con
struct houses for the lower income groups; 
and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SUPPLY AND IN THE 
MINISTRY OF FINANCE (SHRI R. K. 
KHADILKAR) : (a) and (b). While no 
5uch specific proposal is under consideration 
of Government, LIC has been assistina in tbe 

development of housing facilities for diffe· 
rent sections, including the lower income 
groups, through various loan programmes. 
The following are the different categories 
of loans now given :-

(i) Loans to individual policy-holders 
under 'Own Your Home Scheme'. 

(ii) Mortgage loans for construction of 
new houses. 

(iii) Loans to Apex cooperative building 
societies. 

(iv) Loans to joint stock companies for 
providing housing to their stalT. 

(v) Loans to cooperative societies for
med by employees of the LlC. 

(vi) Loans to State Governments for 
purposes of housing. 
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